
 
 
 
 
 

Action Taken Report 
 
In the matter before the Hon’ble NGT (WZ) Order dated 16-07-2020, O.A No. 50 
of 2018 i.e. Nav Yuva Sanghatan & Ors. V/s The Secretary, Narmada, Water 
Resources, Water Supply & Kalpsar Department & Ors.  

 

Direction:   

 
1. Vide the last order dated 16.07.2020 In the above matter the Gujarat State 

Pollution Control Board (State PCB) and Collector of District are directed monitor 
the case and act in accordance with the direction passed by the Principal Bench 
in the case referred above and submit a report in the format as per para-5 of the 
said order. 
 

2. Hon’ble NGT has further directed in para-6 the State PCB to proceed with for 
realization of Environment compensation in accordance with the direction as 
above. 

 

Latest  status: 

 
1. In compliance of the above direction – 1, the meeting was held under the 

chairmanship of the District Collector and District Magistrate Surat, on dated-
27.08.2020. The minutes of the meeting and the details in the prescribed format 
as per para-5 of the said order are annexed here with as per Annexure-I 
 

2. In the matter of O. A. 673/2018 River Tapi is one of the Polluted River Stretches 
for that as per the order of Hon’ble NGT Rs 75 lakhs performance Bank guarantee 
submitted to CPCB.   

 

 

Encl:-  Minutes of the meeting with detail report in prescribed format - Annexure-I.   
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